FORM G
INVITATION FOR EXPRESSION OF INTEREST

COASTAL ORGANICS PRIVATE

LIMITED - MANUFACTURER OF

PHARMACEUTICAL INTERMEDIATES (API)
AT MIDC LOTE PARASHURAM, KHED, RATNAGIRI, MAHARASHTRA

(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016

RELEVANT

PARTICULARS

Name of the corporate debtor along
with PAN and CIN/ LLP No.

COASTAL ORGANICS PRIVATE LIMITED

PAN No. - AAACC2200K

CIN No. - U24110MH1985PT'C055690

Address of the registered office

Flat No. 9, Durgesh Co-Operative Housing
Society, Patankar Wada, Khopoli, Raigarh
IMaharashtra, 410203, India.

URL of website

For details, please contact at:

copl.cir mail.com

Details of place where majority of fixed
assets are located

Plot No. W- 1(C), MIDC Lote Parashuram,
Taluka Khed, Dist. Ratnagiri,

Maharashtra, 415 722, India

Installed capacity of main products/
services

No information is received from the management
of the Corporate Debtor to determine the
installed capacity of the main product

Quantity and value of main products/
services sold in last financial year

No information is received from the
management of the Corporate Debtor

Number of employees/ workmen

No information is received from the
management of the Corporate Debtor.

Further details including last available
financial statements (with schedules) of
two years, lists of creditors are available
at URL:

For details, please contact at:

copl.cir mail.com

Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at URL:

For details, please contact at:

copl.cirp@gmail,com
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10.

Last date for receipt of expression of
interest

August 30™,.2024

Date of issue of provisional list of

11. . . . September 9", 2024
prospective resolution applicants

12, Last da'te' for s.ubrmssmn of objections September 13, 2024
to provisional list

13, Date of issue o.f final list of prospective September 27", 2024
resolution applicants
Date of issue of information

14, memorandum, evaluagon matrix and October 5%, 2024
request for resolution plans to
prospective resolution applicants

15, Last date for submission of resolution October 197, 2024
plans
Process email id to submit Expression ) .

16. copl.citp@gmail.com

of Interest

Date: 08/08/2024

Place: Mumbai

_sd-
Ms. Poonam Basak
Resolution Professional
IBBI/IPA-001/1P-P01234/2018-2019/11957
WeWork, 13th floor, 247 Corporate Park,
LBS road, Vikhroli (West), Mumbai - 400 079
For Coastal Organics Private Limited
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